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of India to the Ministry of Tourism 
and Civil Aviation has high-lighted 
the urgent need to build new interna-
tional and domestjc passenger termi-
naIs at all four international Airports, 
Delhi, Bombay, Calcutta and Madras 
which are presently at saturation 
point with more passengers pouring 
in then they were designed to handle; 
and 

(b) if so, the reaction of GOvernment 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) and (b). 
The uri~flt need to develop Delhi, 
Calcutta, Bombay and Madras air-
ports for the increasing international 
and domestic h affic has been brought 
to the notice of the Government by 
International Alrports Authority of 
India thl'ough various plan proposals. 
In the 1978-83 plan for the Interna-
tional Airpo.::-ts Authority of India. 
approved by the Government, thel e 
is provision for construction of new 
terminals at Delhi, Bombay and 
Madras airports. 

The First Poase of a separate inter-
national pa~:)enger and cargo ternlinal 

, at Bombay Airport is already under 
construction and is likely to be given 
a trial run in October 1980. 
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Malpractice in TariJIs by Foreip 
Airlines 

3962. DR. VASANT KUMAR 
PANDIT: Will the Minist~r of 
TOURISM AND CIVIL AVIATION 
be pleased to state: 

(a) whether Government haa.:e iou~d 
malpractices in tariffs by forel~n air-
lines operating to and from Indla; 

(b) if so, the names of such ~ter
national Airlines who have r(fJected 
the "operation clean market" in tariffs; 

(c) the estimated annual loss to 
Indian Airlines business due to ~ch 
undesirable practice of under cuttIng 
tariffs; and 

(d) the steps taken by Government 
to solve this problem? 




